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IN THE CENTPAL ADMIMISTRATIVE TFRIEUIAL, JAIFUR EEICH, JAIPUR.

* Kk *

OA 550/96 -~
Larman Singh, lzat emplovad on the roek of Driver in the Waskern 1 Failway, Lota
Division, Fota.

... Applicant

'

Versus
1. mion of Indis through kthe Gezneral Manager, Weatern Pailway, Churchgate,
Bombay . ‘
2. Divisional Pailway Manajer, Westevn Failway, Foba Divi:ion, Iota.
3. Chicf Adminiztrative Officer (Q), Weatern Railway, Lhulﬁhgatc; Bombay .

i .es Rcothﬂcnts
CORAM:

HOM'BLE MR . SOPAL TRISHITA, VICE CHAIRMAN

HOM'BLE MP.O SHAPMA, ADMINISTRATIVE MEMBER
For the Applicant ', «e. Mr.shiv Kumar
For the Rezpondents . ' .ee -

O- R -D'E-R
PER - HOM!'BLE - MP . 2OFAL - IR ISHIA, - VICE -CHATEMANN

Applicant, Laxman Singh, has zought a divection for conzideration of his
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cage for promcticn in the 300 (FP) at par with his junior,

namzly Zhri S.Thangavelu, with all con sa]n—ntwal bensfits.

2. We have hesard the learned counsel for the aprplicant and have perused the

3. The caze of the applicant iz that hs was appeinted as a Jeep Driver in
thz Wastern PRailway in 15962, Aftsr acreesning, he was posked in the Tota
Divigion as é Jeep Driver in the scale of Fe.950-1500 (RF). Shri S.Thangavelu,
a pareon junicr to him az a Driver, was promobsd as Senicr Driver in the s¢ale
of PR=2.1220-2040 (FE) Wez.f. 26.4.79 in Ethe vear 1981 and the applicant
thareafter represznted to the concerned authovrity and on hiz vepresentation he

was promoted in the zcale of P2.1320-2040 (FR) Wez.f. 26.1.79 i.e. the Jdate

from which his junicor was promobed. Sukesgquently, Shri S.Thangavelu was
promotad vids cvder 31.5.95 as Driver in the &acale of Re.1400-2200 (RF)

auperseding ths applicant. The appicant wads sevaral repressntstions from time
to time but they avoked no vesponse.  The learnsd ocounsel for the applicant:

wants hi
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representabiong at Ann.A-2 dated 1.9.95 and at Ann.A-5S dated 2.2.96

to ke dzcided by respondent 0.2 through a spealing order on merits.

4. Wz, therefore, Jdispose of this application, at the stage of admizsion,




with a dirsction ro respondent Mol2 to iake g

dzcizion on the represenkations
=

mads by the applicant, at Anns.a-2 and Ann.A-5, referred Lo above, on merits

thraough a gpeaking order wikhin = rericd of two months Frem the Jdate of receint
of 3 2opy of thiz crder, Lit & copy of the oA and the annexures therers pe

sent to rezpaordank MNos alongwith a oopy of this crder
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(O.P.SHAPMA (GoPAL FIZHMNA)

ACMINISTRATIVE MEMEER VICE CHAIRMAN

for nscezsary acticn.
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